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Import of Cement

247. SHRI G, S. REDDI: Will the
Minister of INDUSTRY be pleaseq to
state:

(a) whether it is a fact that the
cement production during the past six
months hag been considerably re-
duced mainly due to power shortage
and non-availability of coal;

(b) whether Government have im._
porteq huge quantities of cement from
July, 1979 to January, 1980 atleast
twice the cost of production of indi-
genous cement; if so, the quantity
thereof and the countries from which
imported;

(c) what is the price per tonne of
indigenoug cement vis-a-vis the land-
ed cost of the imported one; ang

(d) the amount of foreign exchange
spent on such imports?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA): (a)
Yes, Sir.

(b) During the period from July,
1979 to January, 1989 about 4.72 lakh
metric tonnes of cement has arrived at
Indian Ports from North and South
Korea, Japan and Indonesia. This in-
cludeg vessels under discharge and
waiting for berth.

(¢) The landed cost of imported
cement which includeg handling
charges and other incidental expenses
Comes to gbout Rs, 820 /- per tonne as
against the current f.or destination
D}‘ice of Rs. 454.13 per tonne of in-
digenoug cement.

(d) Approximately US $3%.6 million,

Sondhi Commitiee Recommendation
to abolish Electromnics Commission

248. SHRI K, A. RAJAN: Will the
PRIME MINISTER be pleased to state:

(a) whether it ig a fact that the
Sondhi Committee hags recommended
the abolition of Electronicg (Commis-
sion:

(b) whether Government are aware
that the memberg of the Scientific and
Technical Officers Association of the
Department of Electronicg have ex-
pressed their grave concern thereon;
and

(c) if so, the details thereof and
Government’s reaction thereto?

THE PRIME MINISTER (SHRI-
MATI INDIRA 'GANDHI): (a) The
Review Committee on Electronics
headed by Shri Mantosh Sondhi have
recommended replacement of the
Electronics Commission, which is a
policy making body, by an Electromics
Development Commission which is to
be a purely advisory body.

(b) Yes, Sir.

(e¢) Government have no intention
of altering the basic structure or res-
ponsibilities of the Electronics Com-
mission as at present.

Proposal to manufacture gadvanced
Airborne Systems Equipment by HAL

249. SHRI K. A. RAJAN: Wil the
Minister of DEFENCE be pleaseq to
state:

(a) whether it is a fact that the
Hindustan Aeronautics Ltd,, Banga-
lore hag a proposa] to set up a factory
for manufacture of advanced aire
borne systems equipments;

(b) whether the Kerala Govermmeng
hag guggesteq some place in the State
for locating the new factory; and

(c) it g0, the details thereof and
Government’s decision thereon?





